
'111 'W,IUen ~"swer" 

(a) whelhel' 'there is an), proposal to 
sbift Naval Air Technical Schoo), now 
located in Cochin to Ban8alo~ ; 

(b) if so. the .reasons therefor; and 

(c) whether Government of Kerala have 
made any representation to the Union 
Government aaainst this move? 

THE MINISTER OF DEFENCE (SHRI 
p~ V. NARASIMHA RAO) : (a) and (b) 
OO',ernment have not so far received any 
concrete proposal for the shifting of the 
Naval Air Technical School, located in 
Cochin. to a new site, However. since it 
is a growici orsanisation, and the scope 
for its !tl'owth at its pr'esent location is 
limited, the possibility of its having per-
,force to be shifted does exi~t. 

(r.) No, Sir. 

Settlna up of Te Jepbone Exchanges 
at Ckanclipur and Chaitaoyapur in 

Mldnaport District of 
West BenRa1 

4812. SHRJ SATYAOOPAL MISRA: 
Wi 1 the Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether there is any proposal under 
¢onsideration of. Government to set up 
Telcpbone Exchangcs at Cbandipur (Nandi. 
Il'am P.S.) and Chaitanyapur (Sutehate 
P.S.) in Midnapore District, West Bengal; 

(b) if so, the details thereof; and 

(c) jf not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MINISTRY OF (,~MMUNICATIONS 

(,HIlI RAN NIWAS MIRDNA): (a) 
Yea, Sir. 

(b) The proposals to setup SOlal} . auto-
.. tjc ,tole'phonc exchanges (~~~JJI type) 
a~e ·un .. ! •. ~e8& and aro ', . .i~1Jy to 'be 
executed durina 1985~86 ; ", . 

. i " 

(c) Ie 'few 'of (b) quetttoD· cloCl Dot 

arise. 

ElectrODie Teleplaoae Exe ••• 'at 
Bhopal In Madhya PradeSh 

It 

4813 •. SHRI PRATAP BHANU 
SHARMA: Wil the Minister of COMMU-
NICATIONS be pleased to s'tate : 

(a) whether the new e] ~tl"oDic tele-
phone exchange at Bhopa.l in Madhya 
Pradesh would start functioning by the en1 
of 1985 ; 

(b) if so, the details of its progress till 
now; and 

(c) what would be its installed capa-
city? 

THE MINISTER OF STAT£ OF THB ~ 
MINISTRY OF COMMUNICATIONS 
(SHRl RA~1 NIWAS MIRDHA) : (a) 
No, Sir .. 

(b) Does not arise in view of (a) above 
please. 

(c) 4000 lines, comprising of two 
Remote Line Units (RLU's) of lOOO-Un 
capacity each and one RLU of 2000 lines •• 

( Trans/ati onJ 

. Dealership of LPG in Bihar 

4814. PROF. CHANDRA BHANU 
DEVI : Will the Minister of 
PETROLEUM be pleased to state: 

<a) the number of cities in Bihar where 
dcalership of cooking gas has been given 
as also the number of tbose towns wbere 
this dealership is yet to be given; and 

(b) tbe time by which the dealership 
is Foposed to be Biven in the remainins 
cities? . 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHIll 
NAWAL KISHORE SHARMA) : ' (a) 
No. of Cities/toWns Number of ntw 
where LPG di&tri~ cit'iea/towns where 
butorsbips are in LPG distrj~utor· 
operation. as on ships propoaed to 
31.3.8 S be liven und~r 

'-~ 42' 

~ke~. ,PJ,n 
198+85: 

L ••• , 
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(b) Considering the· various sf eps which 
precede the commissioning of an LPG 
distributorship, it does not seem feasible 
to in4icat~ the time for such commission .. 
inas. The selection for distributorships 
for the above 12 cities/towns is under 
way. 

~ssue of Licences for Polyeyster 
Filament Yarn 

4815. SHRI MAHENDRA SINGH: 
Will the Minister of PETROLEUM b,' 
pleased to 8ta te : 

(a)' the total number of licences and 
Jetters of intent issued for polyester fila-
ment yarn during the last three years and 
the parties, individuals and companies to 
whom these were issued and the value of 
each licence and lett er of intent; 

(b' the number of applicat ions receiv-
ed by Government till the 30th March, 
1985 indicating the detail s of nppl icant!1l, 
date of applicat ion and estimat ed value 
there()f and the number of application~ 

out of them, pending disposal t and the 
reasons therefor; and 

(c) whether keeping in view the in. 
creasing demand of polyester filament yarn 
and to avoid monopoly in th is field, Govern-
ment propose to issue licences liberally? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM (SHRI 
NAWAL KISHORE SHARMA) : (a) One 
Jetter of intent was issued to Mis Indian 
Organic Chemicals to mallufacture 
polyester filament yarn. 

(b) The details of npplication received 
from 1st January, 1984 to 31st March, 
1985 and rejected are given in the state-
ment attached netv its of pl'nding applica. 
tions are not published until after Go~ern. 
ment has taken a view thereon. 

(c) The creation of additional capacity 
for poly('st er filam ent yarn is considered 
on merits at the HPPlopriatc time havil1g 
r cgard ~o relevant fadol s. 

Statement 

S. No. Registra tion 
No. &. Date 

1. 275 (84)·IL 
dt. 21.2.84 

2.. 443 (84)·IL 
dt. 13.3.84 

3. 682 (84)-IL!MRTP 
dt. 2$.4.1984 

4.'i ~·i,~a4}.lL 
dt. 30.4.1984 

"H1 g.14 (84)..lL 
, I" , ,', ' 

d,t~, ~2,.,.~,t',84 

6:t'} 1714 (.B4~'L/ttmT~ .! 
l·~ '. 4t .... 2!J.9 .. 84 

Name of the 
applicant 

MIs J&K 8t at e Industria 1 Deve-

lopment Corpora tioD Limited, 
Kashmir. 

MIs. KeraJa State Industrial 
Development CorporHtion Limi· 
ted, Trivandrum. 

Mis. Nay Bharat Enterprises 
Limited, Hyderabad. 

M/s.·Deccan Cements Ltd •• 
Hyderabad. 

MIs. Subhash Silt Mills Limi· 
ted"., , 8,Qmbay. 

., ,: .. ~Wi41 Straw Produ~ts I Limited, 
-"')JeW,Dctlai, 

Capacity 
(tonn es/ 

annum) 

3,000 

10,000 

6,600 

6,000 

1,280 

. JO,OOO 

Location 
(state) 

J&K 

KeraJa 

Andhra 
Pradesh 

Andhra 
PradeSh 

Maharashtra 




